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1. BASIC INFORMATION 

 
 

Name of Non-Attainment City Lucknow 

State/ Union Territory Uttar Pradesh 

Name of Nodal Officer at PCB/ PCC Dr. Ram Karan  

Email Id rolucknow@uppcb.com  

Contact Number 7839891841 

Date till which progress is submitted 31.03.2021 

     

     

Action Point 
Code Sector 

Total Number of 
Actions 

Number of 
Actions 
Completed 

Number of 
Actions Under 
Progress 

CB 

CAPACITY BUILDING, MONITORING 
NETWORK AND SOURCE 
APPORTIONMENT 

9 4 5 

PO PUBLIC OUTREACH 5 4 1 

RD/ C&D 
ROAD DUST AND CONTRUCTION & 
DEMOLITION  

22 15 7 

VE VEHICLES 21 15 6 

IP INDUSTRIES 20 19 1 

BB/DF 
WASTE AND BIOMASS- DUMPING 
AND BURNING 

13 10 3 

AQ AIR QUALITY DATA 9 9 0 

 

  

mailto:rolucknow@uppcb.com
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2. CAPACITY BUILDING, MONITORING NETWORK AND SOURCE APPORTIONMENT 
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CB1 Installation & Commissioning of Monitoring Stations  

CB1.1 CAAQMS Supply order 

has been issued 
for installation, 

commissioning 
and O&M of 02 

CAAQMS for 
which funding 

has already 

been sanctioned 
under NCAP. 

04 CAAQMS 
already installed 

in Lucknow city. 

4 (As per 
CPCB 
Norms) 

360 
days 
(Dec. 
2020 

includi
ng 

grace 
period 
of 04 

months 
due to 
lockdo

wn) 

Yes                           
for 02 

CAAQMS
s March 

2021 
Timeline 

for 02 
CAAQMS 

under 
CPSU 
CSR 

scheme 
shall be 
provided 
by CPCB 

2 Number YES Detailed Micro 

Plan for 
installation of 

CAAQMSs by 
UPPCB is 

attached as 
Annex CB-1. 

Rs. 

2.4cr. 

Rs. 

2.26
8Cr 

Nil                   

(funds will 
be utilised 

after 
installation 

& 
commissioni

ng of 

CAAQMS as 
per 

conditions  
of tender 

document) 

Rs. 

0.132 
Cr (yet 

to be 
release

d by 
CPCB 

under 

the 
sanctio

ned 
funds) 

CB1.2 Manual 

Stations 

07 Manual 

Stations are 
established and 

are functional at 
following 

locations: 

1. Mahanagar 
2. Aliganj 

3. Chowk 
4. Ansal Golf 

City, Sultanpur 

Complete

d 

Compl
eted 

Ongoing 
No 

deviation 
for 

additional 
station 

Complet
ed 

Number YES Data is 

available on 
UPPCB 

website.  
http://www.up

pcb.com/ambi

ent_quality.ht
m 

Cost of 
Ongoi

ng 
station
s are 
Rs. 

33.38 
lacs. 

Rs. 

33.3
8 

lacs. 

Rs. 30.22 

lacs. 

Nil 
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Road 
5. Nagar Nigam, 

Hazratganj                                   
6. Nagar Nigam, 

Gomti Nagar                                   

7.  Talkatora 
Ind. Estate 

CB3 Assessment of sources 

CB3.1 Emission 

Inventory 

30% Completed 100% (EI 

& SA 
Study) 

June, 
2022 

No  As per 
the 

schedul
e 

mention
ed in the 
detailed 
Micro 
Plan 

STUDY Yes Detailed Micro 
Plan for EI & 

SA is 
attached. 

Annex-CB-1. 

Funds 
not 

require
d to be 
done 

by 
TERI 
under 
CAP 
India 

Project 
Funds 

by 
Swiss 
Agenc
y for 

Develo
pment 

7 
Coope
ration. 

Not 

requi
red 

Not 

required 

Not 

require
d 

CB3.3 Source 

Apportion
ment 

Study 

CB4 Training                         
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& 
Capacity 

Building 

CB4.1 Training & 
skill 

developm
ent of 

public 
officials 

Could not be 
organised due 

to COVID-19 
pandemic 

conditions. Will 
be organised in 

2021-22 as per 

the Training 
Calendar 

enclosed. 

As per 
the 

Training 
Calendar 

2021-22 
(copy 

enclosed) 

As per 
the 

Trainin
g 

Calend
ar 

2021-

22 
(copy 

enclose
d) 

Yes As per 
the 

schedul
e 

mention
ed in the 
Training 
Calenda
r 2021-

22. 

As per 
attachm

ent 

Yes Training 
Calendar 

2021-22. 
Annex-CB-2 

Deman
d 

Placed 
under 

15th 
FC 

Funds 

Nil Nil 109.3 

CB4.2 Infrastruc

ture 
developm

ent 
(Laborato

ry/ AQM 

Cell) 

AQM cell has 

already been 
established and 

is functional  

Already 

establishe
d 

30 

days 
(Sept- 

2019) 

Complete

d 

Complet

ed 

Complet

ed 

Yes Nagar Nigam 

Order Annex 
CB-3 

Compl

eted 

Com

plete
d 

Completed Not 

require
d  
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CB4.3 Enforcem
ent Units 

04 mobile 
enforcement 

unit has been 
procured & 

established by 

UPPCB under 
NCAP funds.                                                                   

Beside above 
Task force for 

enforcement 
purposes for 

GRAP has been 

also constituted 
by different 

departments. 
Details are as 

follows:                                                                       

1. Nagar Nigam 
-08                                                 

2. Agriculture 
Department-05                                                                                                                                           

3. UPPCB-02 
(for industrial 

inspection)              

4. LDA-07                                                                     
5. NHAI-04                                                               

6 .UP bridge 
Corporation-02                                       

7. RTO-06                                                                 

8. Traffic Police-
06                                                                                                                                                        

4 (by 
UPPCB 

under 
NCAP)           

40 ( by 

different 
departme

nts for 
GRAP)      

No 
target 

date 
availab

le in 

the 
City 

Action 
Plan as 

this is 
an 

additio

nal 
action 

point. 

No complet
ed 

Units Yes Details of 
Mobile 

Enforcing Units 
AnnexCB-4 

Rs. 
30.0 

lac 

Rs. 
28.3

5 Lac 

Rs. 32.0 
Lac 

Rs. 
8.45 

Lac 
(includ

ing Rs. 

1.65lac 
yet to 

be 
release

d from 
the 

sanctio

ned 
fund) 

CB4.4 Organizati

on of 
meeting 

District level 

committee 
under the 

Monthly Regula

r 
Activity 

No 12 Number Yes  All MOM is 

available on 
the portal 

Not 

require
d 

Not 

requi
red 

Not 

required 

Not 

require
d 
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of District 
Environm

ent 
Committe

e for 

sensitizing 
the Line 

Departme
nts for 

advance 
preparedn

ess of 

implemen
tation of 

Action 
Plan and 

following 

action 
points  

Chairmanship of 
District 

Magistrate is 
functional and 

meetings are 

held on monthly 
basis for 

reviewing the 
implementation 

of City Clean Air 
Action Plan.  

DEC 

meetingsduring 
the last quarter 

held on the 
following dates: 

28.09.2020, 

08.10.2020, 
29.10.2020 & 

26.11.2020, 
06.01.2021 & 

25.02.2021 

(http://www.u
pecp.in/Home

MeetingList.as
px) 
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CB5 Emergen
cy 

Respons
e System 

1. 100% GRAP 
is applicable in 

the city and 
monitoring is 

done on a 

regular basis by 
DEC.  

2. 0% For the 
purpose of ERS 

to be developed 
by PCB, State 

Disaster 

Management 
Authority and 

Meteorological 
Department as 

per the order of 

Hon'ble NGT 
dated 

20.11.2019, the 
disaster 

Management 
Authority has 

requested for 

development of 
a guideline by 

NDMA. The 
matter also 

reviewed by 

CS,GoUP and a 
letter has been 

sent to NDMA, 
CPCB and 

MoEF&CC for 

100%  
(GRAP 

implemen
tation) & 

100% 

Developm
ent of 

ERS as 
per of 

order of 
Hon'ble 

NGT 

90 
days 

(15.11.
19) 

 

Imple
mentat

ion & 
develo

pment 
of ERS  

1. No  
2. Yes 

(Date to 
be 

provided 

by CPCB) 

1. GRAP 
impleme

ntation                
2. 

Develop

ment of 
ERS as 

per of 
order of 

Hon'ble 
NGT 

Enforce
ment 

Yes 1. GRAP 
Implementatio

n Report 
Annex CB-5           

 2. Letter 

dated 
22.12.2020 

written by the 
State to 

NDMA, CPCB 
&MoEF&CCAn

nexCB-6 

Not 
require

d 

Not 
requi

red 

Not 
required 

Not 
require

d 
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issuance of a 
guideline for 

development of 
ERS for severe 

levels of air 

pollution. The 
response of 

MoEF&CC, CPCB 
& NDMA is 

awaited.   
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3. PUBLIC OUTREACH 

Action 
Point 
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Action 
Point 
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Date 

Deviati
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Action 
Plan 
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R
e

q
u
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PO1 Public Outreach 
 

PO1.1 Daily Air 

Quality 
Public 

Informat
ion 

Dissemi

nation 
System 

Real 

time 
data on 

Air 
quality 

is being 

made 
available 

on 
Sameer 

App 

Real 

time 
AQI on 

Sameer 
app and 

release 

of daily 
bulletin 

15 days 
and 

thereaft
er as 

regular 
activity 

(15.9.19
) 

No 365 
days 

Number URL Detailed 

action taken 
(https://cpcb.

nic.in//upload
/Downloads/A

QI_Bulletin) 

Not 

required 

Not 

required 

Not 

required 

Not 

required 
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PO1.3 Issue 
public 

advisory 
for 

preventi
on and 

control 

of air 
pollution 

AQI 
bulletin 

along 
with 

public 
advisory 

and 

action 
taken is 

publishe
d on 

UPPCB 

website 
during 

GRAP 
period. 

10 
bulletins 

were 

publishe
d during 

the last 
quarter 

(Jan-

Mar 20) 

10 15 days 
and 

thereaft
er as 

regular 
activity 

(15.9.19
) 

No 20 Number URL 10 Weekly 
bulletins 

(http://www.
uppcb.com/w

eekly-
aqi.htm) 

Not 
required 

Not 
required 

Not 
required 

Not 
required 
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R
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PO1.4 Deeper 
public 

engage
ment 

and 
consulta

tion 

(worksh
ops/ 

program
mes in 

schools/ 

colleges
) 

Public 
Awarene

ss 
Activitie

s could 
not be 

organise

d due to 
COVID-

19 
pandemi

c 

conditio
ns. In 

2021-22 
Public 

Awarene
ss 

Activitie

s will be 
organise

d as per 
the 

Public 

Awarene
ss 

Calendar 
2021-

22. 

As given 
in the 

Calendar 
enclosed

. 

As given 
in the 

Calendar 
enclosed

. 

Yes, due 
to 

COVID-
19 

pandemi
c 

situation 

As given 
in the 

Calendar 
enclosed

. 

Number Yes Public 
Awareness 

Calendar for 
Year 2021-

22. Annex 
PO-1 

demand 
raised 

under XV 
FC 

demand 
raised 

under 
XV FC 

_ Rs. 25 
lacs 
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PO1.5 Launch 
mobile 

app to 
update 

public 
about 

status of 

air 
quality 

100% 
AQI 

status of 
available 

on 
Sameer 

App and 

other 
than 

this, AQI 
bulletin 

is 

publishe
d on 

UPPCB's 
website 

on 
regular 

basis 

100% 30 days 
(Sept 
2019) 

No Complet
ed 

URL Yes URL of 
Summer App 

(https://play.
google.com/s

tore/apps/det
ails?id=com.c

pcb) 

Not 
required 

Not 
required 

Not 
required 

Not 
required 

PO2 Public Grievance Redressal System 

PO2.1 App 
Based 

System 

Swachh 
Vayu 

App has 
been 

develop

ed and 
is 

operatio
nal. 

Swachh 
Vayu 

App 

30 days 
(Sept 
2019) 

No Complet
ed 

Number Yes Quarterly 
Report from 

Jan 2021 to 
Mar 2021 - 

The status of 

complaints 
received as 

on 
15.03.2021: 

Received - 14 

Resolved - 13 
Pending - 01  

Rs. 8.5 
lacs 

Rs. 8.5 
lacs 

Rs. 8.5 
lacs 

Not 
required 
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Field 
type 

Attachment Attachment 
Contents T

o
ta

l F
u

n
d

s
 

A
llo

c
a

te
d

 

F
u

n
d

s
 re

le
a

s
e

d
 

F
u

n
d

s
 U

tiliz
e

d
 

A
d

d
itio

n
a

l F
u

n
d

s
 

R
e

q
u

ire
d

 

Status of 
disposal 

monitored for 
improvement 

by AQMC & 
DEC. 
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4. ROAD DUST AND CONTRUCTION & DEMOLITION 

Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 

Action 
Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o

ta
l F

u
n

d
s
 

A
llo

c
a

te
d

 

F
u

n
d

s
 

re
le

a
s
e

d
 

F
u

n
d

s
 

U
tiliz

e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

RD1.1 Immediate 

lifting of solid 
waste 

generated 
from 

desilting and 

cleaning of 
municipal 

drains for its 
disposal 

Regular 

Cleaning is 
going on in all 

the 33 
identified 

drains. 

100% 

lifting & 
disposal 

of solid 
waste in 

all 33 

Drains 

Regular 

Activity 

No 100% 

lifting & 
disposal 

of solid 
waste in 

all 33 

Drains 

Number Yes List of Drains 

Cleaned is 
attached as 

AnnexRD-1 

Not 

required 

Not 

requi
red 

Not 

requi
red 

Not 

required 

RD1.2 Maintain 

potholes free 
roads 

139 Kms. of 

roads repaired 
in this quarter 

100% 

Pothole 
free 

roads 

90 days 

(Nov 
2019) & 

as 
regular 

activity 

afterwar
ds. 

No 100% 

Pothole 
free 

roads 

Length 

In Km. 

Yes List of 

Stretches 
made 

pothole free. 
AnnexRD-2 

RS. 

3000.20 
lac 

RS. 

3000.
20 

lac 

RS. 

3000.
20 

lac 

Not 

required 

20% of the 

identified 
stretches 121 

kms. have 
been made 

pothole free 

100% 

Pothole 
free 

roads 

90 days 

(Nov 
2019) & 

as 
regular 

activity 
afterwar

ds. 

Yes (July 

2021) 

Remaini

ng 80% 
of roads 

Length 

In Km. 

No Nil RS. 

2643.78 
lac 

Rs. 

2643.
78 

Lac 

0.47 

Lac 

Not 

required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o
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l F

u
n

d
s
 

A
llo

c
a

te
d

 

F
u

n
d

s
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a
s
e

d
 

F
u

n
d

s
 

U
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e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

RD1.3 Regular 
cleaning of 

street 

surfaces and 
spraying of 

water to 
suppress 

dust. 

In regular 
practice. As 

per schedule, 

32 Tankers 
which sprinkles 

water upto 5.0 
Kms on per 

day basis. As 

per the weekly 
report in one 

week total 
1120 Kms of 

roads are 
water 

sprinkled. 

100% 
cleaning 

of Major 

Roads 

90 days 
(Nov 

2019) & 

as 
regular 

activity 
afterwar

ds. 

No Regular 
activity 

Number Yes As per the 
Present 

Status 

Rs. 210 
Lac 

Rs. 
210 

Lac 

190.0 
Lac 

Not 
required 

Removal of 
Road Dust on 

major roads & 

streets at least 
twice a month 

by Mechanical 
Sweeping 

Vacuum 
Cleaning 

followed by 

assessment of 
removed road 

dust in MT by 
actual 

weighing and 

sampling in 
roads Road 

dust 
assessment 

11 
major 

Roads 

From 
October, 

2020 

No 11 
major 

Roads 

Number No Not 
required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o

ta
l F

u
n

d
s
 

A
llo

c
a

te
d

 

F
u

n
d

s
 

re
le

a
s
e

d
 

F
u

n
d

s
 

U
tiliz

e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

has been done 
on 11 major 

roads. 

Assessment of 
Road dust 

present in the 
major roads & 

streets in NACs 
(Gram/Sq. 

Meter) with 

the help and 
presence of 

representative
s of ULBs 

along with the 

media briefing 
about the dust 

load in the 
Roads has 

been 
conducted on 

11 major roads 

100% 
cleaning 

of Major 
Roads 

August, 
2020 

No complet
ed 

Text Yes Road Dust 
Study Report 

is Attached 
as Annex 

RD-3 

1.00 Lac 1.00 
Lac 

1.00 
Lac 

Not 
required 

14 Tanker 
RegularlySprin

kle 33 km/Day 

Gomti 
nagarExt.,Jank

ipurram Ext. & 
Basant 

kunjExt. a 
Road dust 

100% 
cleaning 

of Major 

Roads 

Regular 
Activity 

No Regular 
activity 

Number No As per the 
Present 

Status 

RS. 
217.85 

lac 

RS. 
217.8

5 lac 

Rs. 
118.9

83 

Lac 

Not 
required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o

ta
l F

u
n

d
s
 

A
llo

c
a

te
d

 

F
u

n
d

s
 

re
le

a
s
e

d
 

F
u

n
d

s
 

U
tiliz

e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

Hotspot 

Water 

sprinkling is 
being done on 

all major roads 
on daily basis. 

A total of 285 

roads covering 
a distance of 

13468.52 Km 
has been 

sprayed with 
water using 

water tankers 

100% 

cleaning 
of Major 

Roads 

From 

15th 
October, 

2020 

No Regular 

Activity 

Number Yes As per the 

Present 
Status 

Not 

required 

Not 

requi
red 

Not 

requi
red 

Not 

required 

In regular 
practice, as 

per schedule 

14 Tankers 
which sprinkles 

water up to 
33.0 Kms on 

per day basis 
in Gomtinagar 

extension, 

Janakipuram 
sector-J and 

Janakipuram 
extension, 

kabirnagardev

pur bara 
basantpuryojn

100% 
cleaning 

of Major 

Roads 

Regular 
activity 

Regular 
Activity 

Regular 
Activity 

Text Yes As per the 
Present 

Status 

RS. 
217.85 

lac 

81.69 
Lac 

81.69 
Lac 

Not 
required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o

ta
l F

u
n

d
s
 

A
llo

c
a

te
d

 

F
u

n
d

s
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a
s
e

d
 

F
u

n
d

s
 

U
tiliz

e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

a. 

RD1.4 Black-topping 

of unpaved 
road 

On 15 roads 

blacktopping is 
done. (List 

Attached) 

Rehabilit

ation of 
major 

roads as 
per list 

attached 

 

180 
Days 

(June-
2020 

includin
g the 
grace 
period 

of 
COVID-

19 
pandemi

c 
situation
) After 
that as 
regular 
Activity 

No Rehabilit

ation of 
major 

roads as 
per list 

attached 

 Yes List of 

completed 
black topping 

road 
projects. 

Annex RD-2 

Rs. 3.3 

Cr 

Rs. 

3.3 
Cr 

Rs. 

3.3 
Cr 

Not 

required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o
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l F

u
n

d
s
 

A
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c
a

te
d

 

F
u

n
d

s
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a
s
e

d
 

F
u

n
d

s
 

U
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e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

RD1.6 To take 
appropriate 

action to 

remove road 
dust/silt 

regularly by 
using 

mechanical 

sweepers 

Currently, 06 
mechanical 

sweepers are 

working on 
daily basis 

over major 
roads for the 

removal of 

road dust/silt. 
 A total 

distance of 
2334.76 Km 

has been 
covered during 

the last 

quarter. 
Procurement 

of 03 
mechanical 

sweepers 

sanctioned 
under NCAP 

shall be 
completed by 

20 March 2021 
Work order 

already place. 

Total 114.6 
Km of road 

length is 
cleaned by 

mechanical 

sweepers per 
week.993.4 

100% 
desilting 

on 

major 
roads 

180 
days 

(June 

2020 
includin

g the 
grace 

period 

of 
Covid-19 

pandemi
c 

situation
) 

Yes (Oct 
2021) 

Ongoing 
(Achiev

ed) 

Length 
of Roads 

Cleaned 

(Km.) 

Yes Length of 
roads 

cleaned per 
week (As per 
the Present 

Status) 

Rs. 3 Cr Rs. 
2.835 

Cr 

0.165 
Cr 

(yet 

to be 
relea

sed 
from 

CPCB

) 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o
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l F

u
n

d
s
 

A
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c
a

te
d

 

F
u

n
d

s
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a
s
e

d
 

F
u

n
d

s
 

U
tiliz

e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

Km road is 
sprinkled 

with water 

per week. 

RD1.7 End-to-end 

paving of the 
road 

17 roads with 

total length of 
50.51 Km are 

constructed 
with wall to 

wall paving to 

make them 
dust free. 

17 

Roads 

March,2
021 

No Ongoing 

activity 

Length 

of Roads 
(Km.) 

yes List of roads 

Annex RD-7 

Not 

Require
d 

Not 

Requi
red 

Not 

Requi
red 

Not 

Required 

RD1.9 Introduce 
water 

fountain at 

major traffic 
intersection 

Nagar Nigam 
installed 02 

water 

fountains at 
MIS chauraha, 

Rajajipuram 
and Kothari 

Bandhuchaura

ha 

As per 
the 

require

ment in 
the city 

March,2
022 

No Complet
ed 

Number No As per the 
Present 

Status 

Rs. 33 
lac 

Rs. 
33 

lac 

Rs. 
33 

lac 

Not 
Required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
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n
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T
o
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u
n

d
s
 

A
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u

n
d
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a
s
e

d
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u

n
d

s
 

U
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e
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d

d
itio

n
a
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u

n
d

s
 

R
e

q
u

ire
d

 

RD1.10 Widening of 
Roads 

83% 
completed 

Widening 

&strengthenin
g of Chandrika 

Devi-BKT-
Kumbharawa-

Babaganjmarg 

(MDR-90C) in 
1m. 0.000 to 

10.454 

100% 
completi

on of 

civil 
work 

June, 21 No Remaini
ng 17% 

of the 

civil 
work 

Number No As given in 
Present 

Status 

Rs. 
11.50 

Cr. 

Rs. 
6.74 

Cr. 

Rs. 
4.75 

Cr. 

Not 
Required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
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n
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o
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n

d
s
 

A
llo
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u
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d
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e
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u

n
d
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e
d
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d

d
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a
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u

n
d

s
 

R
e

q
u

ire
d

 

RD1.11 Improvement 
of 

infrastructure 

for 
decongestion 

of road. 

There are 
1783 CNG 

Buses and 

Metro Phase I 
-1 (A) is 

completed and 
Phase II- 1(B) 

from Charbagh 

to Basant Kunj 
under approval 

in Central 
Government. 

Elevated 
Flyover 

Bridges under 

construction 
04 Nos :1) 

Shaheed path 
to Airport - Rs. 

134 cr 

2)HaidergarhTi
raha to Neebu 

Park via 
CharakChaura

ha-  
3)HaiderganjTi

raha to Meena 

Bakery Mod se 
purb - 4) 

Gurugovind 
Singh Marg 

par Hussain 

Ganj Chauraha 
to DAV 

As given 
in the 

Present 

Status 

90 days 
(Nov 

2019) 

Yes (Jan 
2022) 

As given 
in 

Present 

Status 

Text No As given in 
Present 

Status 

Rs. 
861.3 

Cr. 

Rs. 
861.3 

Cr. 

Rs. 
861.3 

Cr. 

Not 
required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
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n
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n
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u

n
d

s
 

R
e

q
u

ire
d

 

College) - 5) 
Construction of 

four lane 

flyover 
including 

6)Redevelopm
ent of Gomati 

Nagar Railway 

works which is 
being under 

construction -  
rewall, service 

lane at grade 
road and 

improvement 

of junctions at 
Km. 2.5 on 

NH24A. on 
EPC mode in 

Lucknow 

(Engineering 
college to 

Tedhipulia 
near Honda 

show room) - 

Construction of 

four lane 
flyover 

including RE 
wall, service 

lane, at grade 

road and 
improvement 

of junctions at 

Construc

tion of 
four 

lane 
flyover 

90 days 

(Nov 
2019) 

Yes (Jan 

2022) 

As given 

in 
Present 

Status 

Text No As given in 

Present 
Status 

Rs. 

86.18 
Cr. 

Rs. 

86.18 
Cr. 

Rs. 

40.86 
Cr. 

Not 

required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n
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T
a
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e

t 
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A
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n
d

s
 

R
e

q
u

ire
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km. 2.50 of 
NH-24A in the 

state of Uttar 

Pradesh on 
EPC Mode (Job 

No-24A-UP-
2018-19-567, 

dated 12-12-

2018) 

Work is in 

Progress 

Construc

tion of 
Outer 

Ring 

Road 
Pkg-1 

90 days 

(Nov 
2019) 

Yes (Jan 

2022) 

As given 

in 
Present 

Status 

Text No As given in 

Present 
Status 

Rs. 

1062 
Lac 

Rs. 

1062 
Lac 

Rs. 

1062 
Lac 

Not 

required 

Work is in 

Progress 

Construc

tion of 
Outer 

Ring 
Road 

Pkg-2 

90 days 

(Nov 
2019) 

Yes (Jan 

2022) 

As given 

in 
Present 

Status 

Text No As given in 

Present 
Status 

Rs. 981 

Lac 

Rs. 

981 
Lac 

Rs. 

981 
Lac 

Not 

required 

Work is in 
Progress 

Construc
tion of 

Outer 
Ring 

Road 

Pkg-3A 

90 days 
(Nov 

2019) 

Yes (Jan 
2022) 

As given 
in 

Present 
Status 

Text No As given in 
Present 

Status 

Rs. 
257.22 

Lac 

Rs. 
257.2

2 Lac 

Rs. 
257.2

2 Lac 

Not 
required 

100% 

completed 

Construc

tion of 
Outer 

Ring 

Road 
Pkg-3B 

90 days 

(Nov 
2019) 

Yes (Jan 

2022) 

As given 

in 
Present 

Status 

Text No As given in 

Present 
Status 

Rs. 388 

Lac 

Rs. 

388 
Lac 

Rs. 

388 
Lac 

Not 

required 
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Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 
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DPR Work Lucknow
-Kanpur 

Express

way 

90 days 
(Nov 

2019) 

Yes (Jan 
2022) 

As given 
in 

Present 

Status 

Text No As given in 
Present 

Status 

Not 
required 

Not 
requi

red 

Not 
requi

red 

Not 
required 

RD1.14 Identify road 

stretches 

with high 
dust 

generation 

11 Road 

Stretches 

Identified 

Complet

ed 

Complet

ed 

No Complet
ed 

Number Yes List of 
Roads. 

Annex RD-4 

Rs. 1Lac Rs. 

1Lac 

Rs. 

1Lac 

Not 

required 

RD1.16 All the 

canals/nullah'

s side roads 
should be 

brick lined. 
Proper 

plantation 

also carried 
out. 

Plantation on 

side roads is 

being carried 
out by 

Irrigation 
department in 

collaboration 

with Forest 
department. 

All the nallas 
flowing 

through 
Lucknow city 

are almost 

plantation 
cover. 

100% 

Plantatio

n 

360 

days 

(Decem
ber 

2020 
includin

g the 

grace 
period 

of 
Covid-19 

pandemi
c 

situation

) 

Yes (March 
2021) 

Ongoing Not 
Require

d 

No Nil Not 

Require

d 

Not 

Requi

red 

Not 

Requi

red 

Not 

Required 

RD2 Creation of 

green cover 

            

RD2.2 Creation of 

green buffers 
along the 

traffic 

corridors and 
their 

maintenance 

In 2019 

Lucknow 
Municipal 

Corporation 

has planted 
95,000 trees 

for increasing 

100% 

Mainten
ance of 

Planted 

Trees 

90 days 
(Octobe
r 2019) 

Completed No Number 
of Trees 

No Nil Rs. 3 Cr Rs. 3 

Cr 

Rs. 3 

Cr 

Not 

required 
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green cover. 

LDA planted 

more than 
80000 plants 

and created 4 
Miyawaki sites 

in city. 

100% 

Mainten
ance of 

Planted 
Trees 

90 days 
(Octobe
r 2019) 

Completed No Number 
of Trees 

No Nil Rs. 

60.00 
Lac 

100

% 

54.27 

Lac 

Not 

required 

RD2.3 Necessary 
changes in 

bye laws- 
Greening of 

open areas, 

gardens, 
community 

places, 
schools and 

housing 

societies 

Housing and 
Urban 

Planning 
Department, 

Uttar Pradesh 

has made 
necessary 

provisions in 
the Byelaws 

for plantation 

in open areas, 
housing 

societies etc. 

Change 
in 

Byelaws 

90 days 
(Oct-
2019) 

Yes Change 
in 

Byelaws 

Notificati
on 

Yes Notification 
attached as 
Annex-RD 5 

Not 
required 

Not 
requi

red 

Not 
requi

red 

Not 
required 

RD2.5 Builders 

should leave 

25%/33% 
area for 

green belt in 
residential 

colonies to 

be made 

Mandatory 

condition has 

been imposed 
in Environment 

Clearance & 
Consent to 

Establish 

Complet

ed 

Complet
ed 

No Complet
ed 

_ No Nil Not 
Require

d 

Not 
Requ
ired 

Not 
Requ
ired 

Not 
Required 

            



30 

 

Action 
Point 

Code 

Action 
Points 

Present 
status 

Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

A
n

n
u

a
l 

T
a

rg
e

t 

Field 
type 

A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
ts

 

T
o

ta
l F

u
n

d
s
 

A
llo

c
a

te
d

 

F
u

n
d

s
 

re
le

a
s
e

d
 

F
u

n
d

s
 

U
tiliz

e
d

 

A
d

d
itio

n
a

l 

F
u

n
d

s
 

R
e

q
u

ire
d

 

mandatory. 

RD2.7 Implementati

on of 
maintaining 

at least 33% 
forest cover 

area in the 

city in master 
plan. 

Greening 

under NCAP 
project is 

being done 
and Miyawaki 

plantations 

95000 95000 No Complet

ed 

Number 
of Trees 

No Nil Rs. 1.2 

Cr 

Rs. 

1.2 
Cr 

Rs. 

1.2 
Cr 

Not 
Required 

  Miawaki 
Forests are 

being 

Developed by 
forest 

department on 
4.09 Ha of 

land. 

Plantation has 
been 

completed on 
1.738 ha of 

land 

4.09 Ha 90 days 
(Oct 

2019) 

Yes (July 
2021) 

2.352 
Ha 

Area No NA 47.09 
Lac 

29.01 
Lac 

16.45
769 

Lac 

Not 
Required 

C&D1 Construction Activities 
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C&D1.1 Ensure 
transportatio

n of 

construction 
materials in 

covered 
vehicles 

Directions has 
already been 

sent to all 

concerned 
departments 

to comply the 
Rules 

As per 
the 

present 

Status 

Regular 
activity 

No As per 
the 

present 

Status 

Text No Nil Not 
Require

d 

Not 
Requi

red 

Not 
Requi

red 

Not 
Required 

76 vehicles 

have been 
penalised 

As per 

the 
present 

Status 

Regular 

activity 

No As per 

the 
present 

Status 

Number Nil Not Required Not 

Require
d 

Not 

Requi
red 

Not 

Requi
red 

Not 

Required 
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C&D1.2 Strict 
enforcement 

of CPCB 

guidelines for 
construction 

(use of green 
screens, side 

covering of 

digging sites, 
etc.) 

1. Direction 
U/S 31 A Air 

Act for 10 

construction 
agency 

2. UPPCB 
issued EC 

Show-cause 10 

Budling 
Projects under 

31 A Air Act 
and notice 

issued to 35 
Constructed 

Building  

UPPCB has 
launched Dust 

App  
3. 

www.upecp.in/

dustapp for 
the purpose of 

dust control 
self-audit and 

a public notice 
was issued u/s 

31A of Air act 

in the 
newspaper 

and through e-
advertisement 

for the same 

4. 77 
Construction 

Regular 
activity 

Regular 
Activity 

No Regular 
Activity 

Text Yes Action Taken 
Summary 

attached as 

AnnexRD-6 

Not 
Require

d 

Not 
Requi

red 

Not 
Requi

red 
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Units are 
register on 

Dust App out 

of which 46 
have 

submitted 
online self-

dust control 

Audit. 
5. 15 

Construction 
Sites installed 

PTZ Camera. 

C&D1.3 Restriction 

on storage of 
construction 

materials 
along the 

road. 

Directions has 

already been 
sent to all 

concerned 
departments 

to comply the 

Rules 
Raw material 

Covered & 
Water 

Sprinkling 
Adapted 

Regular 

activity 

Regular 

Activity 

No Regular 

Activity 

Text Nil Not Required Not 

Require
d 

Not 

Requi
red 

Not 

Requi
red 

Not 

Required 
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C&D1.4 Covering of 
construction 

site. 

Regular 
Monitoring 

through dust 

app portal in 
which 

construction 
and 

Infrastructure 

development 
projects are 

mandatory to 
upload the 

self-audit on 
portal which 

will be verified 

by UPPCB and 
direction 

issued for 
compliance 

through portal 

and action 
taken in case 

of Non- 
compliance. 

Directions has 
already been 

sent to all 

concerned 
departments 

to comply the 
Rules. 

Enforcement 

team regularly 
monitor. 

100% 
monitori

ng 

through 
Dust 

App 
(Regular 

Activity) 

30 days 
(Sept. 

2019), 

and 
thereaft

er, 
continue 

as 

regular 
activity 

Yes (Nov. 
2020) 

Regular 
Activity 

Number Yes Action Taken 
Summary 

attached as 

AnnexRD-6 

Not 
Require

d 

Not 
Requi

red 

Not 
Requi

red 

Not 
Required 
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C&D1.8 Enforcement 
of 

Construction 

and 
Demolition 

Waste Rules 

Regular 
Monitoring 

through dust 

app portal in 
which 

construction 
and 

Infrastructure 

development 
projects are 

mandatory to 
upload the 

self-audit on 
portal which 

will be verified 

by UPPCB and 
direction 

issued for 
compliance 

through portal 

and action 
taken in case 

of Non- 
compliance. 

Directions has 
already been 

sent to all 

concerned 
departments 

to comply the 
Rules. 

Enforcement 

team regularly 
monitor. 

100% 
monitori

ng 

through 
Dust 

App 
(Regular 

Activity) 

15 days 
(Sept. 

2019), 

and 
thereaft

er, 
continue 

as 

regular 
activity 

No Regular 
Activity 

Text Yes Action Taken 
Summary 

attached as 

AnnexRD-6 

Not 
Require

d 

Not 
Requi

red 

Not 
Requi

red 

Not 
Required 
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C&D1.12 Frame and 
implement 

policy for 

segregation 
of 

construction 
and 

demolition 

waste and 
provide a 

network of 
decentralized 

C&D waste 
segregation 

and 

collection 
sites across 

the city. 

Nagar Nigam- 
Process of 

establishing 

C& D 
management 

facility has 
been initiated 

by Nagar 

Nigam and the 
same shall be 

completed by 
May 2021 the 

propose 
capacity of the 

C&D Plant is 

100 TPD. 

C&D 
waste 

Manage

ment 
facility 

15 days 
(Sept. 

2019), 

and 
thereaft

er, 
continue 

as 

regular 
activity 

Yes (May 
2021) 

1 no. of 
C&D 

waste 

Manage
ment 

facility 

Number Nil Not Required Rs. 1.5 
Cr 

Rs. 
1.417

5 Cr 

Rs. 
1.417

5 Cr 

Rs. 
0.0825 Cr 

(yet to be 

released 
from 

CPCB) 

C&D1.13 Promote 
recycling of 

construction 
and 

demolition 
waste. 

Process of 
establishing 

C& D 
management 

facility has 
been initiated 

and the same 

shall be 
completed by 

May 2021 
Nagar Nigam 

to establish a 

100 TPD C&D 
Waste 

Management 
Plant 

C&D 
waste 

Manage
ment 

facility 

15 days 
(Sept. 

2019), 
and 

thereaft
er, 

continue 

as 
regular 

activity 

Yes (May 
2021) 

1 no. of 
C&D 

waste 
Manage

ment 
facility 

Number Nil Not Required Rs. 1.5 
Cr 

Rs. 
1.417

5 Cr 

Rs. 
1.417

5 Cr 

Rs. 
0.0825 Cr 

(yet to be 
released 

from 
CPCB) 
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5. VEHICLES 

Action 

Point 

Code 

Action 

Points 

Present Status Target Target 

Date 

Deviation 

from 

Approved 
Action 

Plan 
Target 

Annual 

Target 

Field 

Type A
tta

c
h

m
e

n
t 

A
tta

c
h

m
e

n
t 

C
o

n
te

n
t 

T
o

ta
l F

u
n

d
s
 

A
llo

c
a

te
d

 

F
u

n
d

s
 re

le
a

s
e

d
 

F
u

n
d

s
 U

tiliz
e

d
 

A
d

d
itio

n
a

l F
u

n
d

s
 

R
e

q
u

ire
d

 

VE1 Improve and strengthen PUC programme 

VE1.1 Number of 

PUC 

centres in 
the city 

A total of 250 PUC 

centres are currently 

operational in Lucknow. 

As per the 

requirement 

180 days 
(June-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

No Ongoing Number Yes The 

following 

Link can 
be 

referred 
i.e., 

https://va

han.pariv
ahan.gov.

in/puc/vie
ws/PUCCe

nterList.x
html 

Not 

requi

red 

Not 

requi

red 

Not 

requi

red 

Not 

requi

red 

VE1.2 Regular 

checking of 
Vehicular 

emission 

and issue 
of Pollution 

under 
Control 

Certificate 
(PUC) 

A total of 63620 PUCs 

has been issued during 
the FY 20-21 

Regular 

Activity 

180 days 
(June-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

No Ongoing Number No Nil Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

VE1.4 linking of 

PUC 
centres 

with 

remote 
server and 

A total of 250 PUC 

centers are currently 
operational in Lucknow 

and are link with the 

online server of 
transport department. 

Linking of 

PUC Centres 
with Remot 

Server 

180 days 
(June-
2020 

including 
the grace 
period of 
COVID-

No Complete Number No Nil Rs. 

25 
Lacs 

Rs. 

25 
Lacs 

Rs. 

25 
Lacs 

Not 

requi
red 
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eliminate 
manual 

intervention 

in PUC 
testing. 

19 
pandemic 
situation) 

VE3.4 Check 

overloading
: Use 

weigh-in-
motion 

bridges / 
machines 

(WIM) and 

Weigh 
bridges at 

entry points 
to the city 

to check 

the payload 
of 

commercial 
vehicles. As 

per the 
CMVR, a 

penalty of 

10 times 
the 

applicable 
rate for 

overloaded 

vehicles is 
applicable. 

Weigh in motion bridges 

have been installed in all 
3 toll plazas namely 

Itaunja (Lucknow 
Sitapur), Bachhrawan 

(Lucknow- Raebareli) 
and Agra expressway. 

NHAI has been asked to 

provide the details of 
overloaded vehicles 

passing through these 
tolls. 

3 180 days 
(June-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

No Complete
d 

Number No Nil Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

Not 

requi
red 
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VE4 Clean fuel and fuel Quality 

VE4.1 Check on 
fuel 

adulteration 
and 

random 

monitoring 
of fuel 

quality data 

5 Percent retail outlet 
tanks Sampling Done 

per month. 

Ongoing 
Process 

30 days 
(Sept 

2019) 

No Regular 
activity 

Number No Nil Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

VE4.2 Alternative 

clean fuel 

policy for 
vehicle 

CNG/LPG being issues to 

retail outlets. Electric 

charging at retail outlets 
in planning. There are 

following number of  
LPG agency-117, CNG 

station-5, CNG point-32. 

Total Petrol Pumps in 
Lucknow are 221 and all 

are under compliance. 

Ongoing 

Process 

30 days 

(Sept 

2019) 

No Regular 

activity 

Number NO As per the 

Present 

status 

Not 

requi

red 

Not 

requi

red 

Not 

requi

red 

Not 

requi

red 

VE 4.4 Use of 

Bioethanol 

in the 
city/urban 

transport 
system/was

te to 

energy. 

Petrol with 10% Ethanol 

blending is sold out 

through oil companies 
(IOC, BPCL,HPCL) at all 

the pumps of the 
district. it is being 

directed by MOPNG.  

Each pump in the 
district (IOC,BPCL,HPCL) 

is facilitated by VRS 
(Vapour recovery 

system) which controls 
the pollution from petrol 

vapours 

Ongoing 

Process 

360 days 

(Dec 2020 

with 
Covid-19 

grace 
period) & 

as regular 

activity 
afterward

s. 

No Regular 
activity 

Number No As per the 

Present 

status 

Not 

requi

red 

Not 

requi

red 

Not 

requi

red 

Not 

requi

red 
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VE5 Parking Management 

VE5.1 Prevent 

parking of 
vehicles in 

the non-
designated 

areas 

1- December-22865 

Challan,   
2- January-22289 

Challan, 
3- February-19563 

Challan,   

  (Total - 64717 Challan) 

Regular 

Activity 

As regular 

activity 

No Ongoing Number Yes As per the 

Present 
status 

Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

VE5.2 Developme

nt of Multi-
layer 

parking 

LDA has constructed 06 

Multilevel Parking 
(1Hazratganj, near DM 

residence, Mahanagar, 

Chowk, Aalambagh, and 
Bhutnath), already and 

01 Under constructed at 
Nadan Mahal Road of 

which 98% of the work 
has been completed. 

Parking at Jyotibaphule 

has been started of the 
completion of work.  

01 multilevel Parking 
under construction 

Approximate cost Rs. 12 

Cr. 
90% completion of 

multilayer parking to be 
constructed by Lucknow 

Nagar Nigam 

Nov-21 360 days 
(Dec-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

Yes - Nov-

2021 

As 

detailed in 
present 

status 

Number Yes As 

detailed in 
present 

status 

 

Rs. 
6342

.16 

Lac 

 

Rs. 
5344

.82 

Lac 

 

Rs. 
5341

.92 

Lac 

Rs. 

2.90 
Cr 
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VE5.3 Penalise 
parking of 

vehicles in 

non-
designated 

areas 

August-2100400 Fine, 
September-054500 Fine, 

October-2827000 Fine, 

Novmber-6568500 Fine, 
Total - 13550400 Fine) 

Nagar Nigam Lucknow 
has provided 09 Nos of 

towing vehicles/cranes 

to lift the vehicles 
parked in non-

designated areas 

Regular 
activity 

Regular 
activity 

No Ongoing Number Yes As 
detailed in 

present 

status 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 
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VE6 Strengthening of Public Transportation 

VE6.5 Introductio

n of new 
electric 

buses (with 
proper 

infrastructu

re facilities 
such as 

charging 
stations) 

and CNG 
buses for 

public 

transport 
which will 

reduce 
plying of 

private 

vehicles on 
road and 

help to 
curb tail-

pipe 
emissions. 

Electric Buses 

50 Electric Buses have 
been deployed in city.  

1.In order to encourage 
and promote usage of 

battery-operated 

vehicles, all such 
vehicles are exempted 

from permit  
2. Non-transport electric 

vehicles are exempted 
from tax  

3. It is planned to issue 

notification for providing 
100 percent discount on 

two wheelers and 75 
percent in other battery-

operated vehicles.  

LDA has started using 
electric vehicles (At 

present 6 no. of cars)  
Charging stations 

UPEIDA is setting up 
152 chargin stations in 8 

cities of UP one of which 

is  Lucknow 
CNG Buses 

1783 CNG buses 
operational in Lucknow 

50 Electric 

Buses 

360 days 
(Dec-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

No Complete
d 

Number No Nill Rs. 

65 
Lacs 

Rs. 

65 
Lacs 

Rs. 

65 
Lacs 

Not 

requi
red 
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VE6.7 Steps for 
promoting 

battery 

operated 
vehicles like 

Erickshaw/
ECart 

50 Electric Buses have 
been deployed in city. 

1.In order to encourage 

and promote usage of 
battery-operated 

vehicles, all such 
vehicles are exempted 

from permit  

2. Non-transport electric 
vehicles are exempted 

from tax  
3. It is planned to issue 

notification for providing 
100 percent discount on 

two wheelers and 75 

percent in other battery-
operated vehicles.  

LDA has started using 
electric vehicles (At 

present 6 no. of cars) 

51 Electric 
Buses 

361 days 
(Dec-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

No Complete
d 

Number No Nill Rs. 
65 

Lacs 

Rs. 
65 

Lacs 

Rs. 
65 

Lacs 

Not 
requi

red 
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VE7. Traffic Congestion 

VE7.2 Synchronize 

traffic 
movements

/Introduce 
intelligent 

traffic 

system for 
lane-driving 

All the traffic personnel 

have been directed to 
ensure lane-driving. 

Under ITMS scheme 19 
corridors is developed 

by Traffic Department 

and all Infrastructure 
work has been 

completed. Installation 
of Signal and web 

camera will be 
completed within 60 

days and lane driving 

processing adopted after 
Road Marking by PWD, 

Nagar Nigam and other 
working agencies . 

ITMS at 19 

Intersection 

180 days 
(June-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

No ITMS 

Installatio
n 

Number No Nil Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

Not 

requi
red 
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  18 hotspots have been 
identified in Lucknow 

city and action plan for 

control of pollution in 
the hotspots is being 

implemented 
1) Munshipuliya to 

Polytechnic Chauraha 

2) IT Chauraha to 
Daliganj 

3) KapoorthalaChauraha 
to Bada Chandganj 

4) Neera Hospital to 
Dandaiya Market 

5) Gowari Railway 

Corossing to Sulabh 
Housing Society Gate 

No.6 
6) Shahmeena Road 

KGMU Lucknow 

7) CharakChauraha to 
Aishbagh Road 

8) ThakurganjChauraha 
9) B.M. Road 

10) Najeebabad Road 
11) Guin Road 

Ameenabad 

12) Khurram Nagar 
Road to Mahanagar 

Road 
13) Nadan Mahal Road 

14) Nakhas Road 

15) Ameenabad Road 
16) Chauk Market 

17) Tedipulia to 
Engineering Collage 

18) Kaisarbagh Road to 

Ameenabad road to 

Identification 
of traffic 

congestion 

hotspots 

Complete
d 

No Complete
d 

Number Yes As 
detailed in 

present 

status 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 
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  Direction has been 
issued u/s 31A of Air Act 

for preparation & 

implementation of 
Interim Traffic 

Decongestion Plan on 
24.09.2020 

1 Complete
d 

No Complete
d 

Number Yes Copy of 
directions. 

Annex 

VE-1 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

VE7.3 Prepare 

plan for 
constructio

n of 
diversion 

ways/ 

bypasses to 
avoid 

congestion 
due to 

nondestine
d vehicles. 

Lucknow Ring Road Pkg-

1. 32Km 
Lucknow Ring Road Pkg-

2 : 32.895Km 
Lucknow Ring Road Pkg-

3A : 14.616Km 

Lucknow Ring Road Pkg-
3B : 14.707 Km 

Lucknow 

Ring Road 
Pkg-1. 32Km 

Lucknow 
Ring Road 

Pkg-2 : 

32.895Km 
Lucknow 

Ring Road 
Pkg-3A : 

14.616Km 
Lucknow 

Ring Road 

Pkg-3B : 
14.707 Km 

06.02.202
3 

15.12.202
1 

13.01.202
1 

Complete
d 

No 15.12.202
1 

Number No Nil 1062

Cr 
981C

r.  
292.

07Cr  

388.
31Cr 

1062

Cr 
981C

r.  
292.

07Cr  

388.
31Cr 

1062

Cr 
981C

r.  
292.

07Cr  

388.
31Cr 

Not 

requi
red 
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VE7.4 Prepare 
plan for 

widening of 

road and 
improveme

nt of 
infrastructu

re for 

decongestio
n of road. 

Elevated Flyover Bridges 
under construction 04 

Nos : 

1) Shaheed path to 
Airport - Rs. 134 cr 

2)HaidergarhTiraha to 
Neebu Park via 

CharakChauraha -  

3)HaiderganjTiraha to 
Meena Bakery Mod se 

purb -  
4) Gurugovind Singh 

Marg par Hussain Ganj 
Chauraha to DAV 

College) -  

5) Construction of four 
lane flyover including 

rewall, service lane at 
grade road and 

improvement of 

junctions at Km. 2.5 on 
NH24A. on EPC mode in 

Lucknow (Engineering 
college to Tedhipulia 

near Honda show room) 
-  

6)Redevelopment of 

Gomati Nagar Railway 
works which is being 

under construction - 

As given in 
the Present 

Status 

90 days 
(Nov 

2019) 

Yes (Jan 
2022) 

As given 
in Present 

Status 

Text Nil As given 
in Present 

Status 

Rs. 
861.

3 Cr. 

(brea
kup 

given 
in 

detail

s) 

Rs. 
861.

3 Cr. 

(brea
kup 

given 
in 

detail

s) 

Rs. 
861.

3 Cr. 

(brea
kup 

given 
in 

detail

s) 

Not 
requi

red 
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VE8 Launch 
Public 

awarenes

s 
campaign 

for air 
pollution 

control, 

vehicle 
maintena

nce, 
minimizin

g use of 
personal 

vehicle, 

lane 
discipline, 

etc. 

38 awreness campaigns 
with 7345 paarticipants  

have been organised by 

Traffic Police 
department 

Regular 
Activity 

Regular 
Activity 

No Ongoing Number No Nil Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

1- January- 10 Public 

Awareness Campaigns,                               
2- Febuary- 20 Public 

Awareness Campaigns,                              
(Total - 30 Public 

Awareness Campaigns) 

Regular 

Activity 

Regular 

Activity 

No Ongoing Number No Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

VE11.2 Restriction 
on plying 

and 
phasing out 

of 15 years 
old 

commercial 

diesel 
driven 

vehicles. 

15 year old commercial 
diesel vehicles are being 

phased out 

Phasing out 
of 15 year 

old 
commercial 

vehicles 

361 days 
(Dec-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

Yes (Dec 
2021) 

Phasing 
out of 15 

year old 
commerci

al vehicles 

Text No Nil Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

VE11.3 Enforcemen
t of law 

against 

204 vehicles have been 
prosecuted and 

penalised 

Regular 
Activity 

Regular 
Activity 

No Ongoing Number No As given 
in Present 

Status 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 
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visibly 
polluting 

vehicles: 

remove 
them from 

road, 
impose 

penalty, 

and launch 
extensive 

awareness 
drive 

against 
polluting 

vehicles. 

1- December- Challan-
1049,    

Fine-1055000,                                   

2- January-Challan-
1035,             

Fine-187000,                                   
3- February-Challan-

892,             

Fine-1067500,                                                  
(Total - Challan-2976,                

Fine-2309500) 

Regular 
Activity 

Regular 
Activity 

No Ongoing Number No As given 
in Present 

Status 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

VE11.4 Initiate 
steps for 

retrofitting 

of 
particulate 

filters in 
diesel 

vehicles, 
when BS-VI 

fuels are 

available. 

The government is 
expected to formulate a 

policy over the same. 

Retrofitting 
of particulate 

filters in 

diesel 
vehicles 

31-Mar-22 No Retrofittin
g of 

particulat

e filters in 
diesel 

vehicles 

Text No Nil Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 
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VE12.1 Introducing 
cycle tracks 

along with 

the roads 

Being implemented by 
Varanasi Smart City. 

(Timeline shall be 

provided on award of 
contract) 

Cycle track 360 days 
(Dec-
2020 

including 
the grace 
period of 
COVID-

19 
pandemic 
situation) 

Yes As per 
Lucknow 

Smart 

City 
Project 

Length 
of Cycle 

Track in 

Km. 

No Nil Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 
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6. INDUSTRIES 
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IP1 Industrial air 

pollution control 

                        

IP1.1 To intensify monitoring 
of industries to reduce 

of emission by the 
industries. 

Total No. of Red 
category-36, Orange 

Category- 58 Industry 
Identified           Details 

of Inspection 

Red Category- 22 
Orange Category- 48 

Complia
nce in 

68 
number 

units 

Ongoing 
enforce

ment 
activity 

No Complia
nce in 

68 
number 

units 

Num
ber 

Yes List of 
identified 

industries. 
AnnexIP

-1 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

IP1.2 Action against non-
complying industrial 

units 

UPPCB has Action taken 
against 08 Industries for 

non-compliance of Air 
Acts. 

Regular 
Activity 

Ongoing 
Process 

No Complet
ed 

Num
ber 

Yes List of 
identified 

industries. 
AnnexIP

-2 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

IP1.3 Shifting of Polluting 
Industries 

Total 24 Industry Air 
Polluting Unit Identify for 

shifting out of which 09 
Industries has been 

shifted rest 15 Industry 
has been proposed for 

shifting within two year 

time. 

15 31-Mar-
23 

No Ongoing Num
ber 

Yes List of 
identified 

industries. 
AnnexIP

-3 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 
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IP1.5 Random auditing for 

Air pollution measures 
and Online reporting 

systems in the 
industries 

No Highlypolluting 

industry is operational in 
Lucknow City at present. 

Units not allowed in non-
compatible land use. 

Regular 

Activity 

Ongoing 

activity 

No Complet

ed 

Num

ber 

No Nil Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

IP1.7 Identification of air 

polluting industries 
and their regular 

monitoring including 

use of designated fuel 

70 Air Polluting Unit are 

identified. Regular 
Monitoring is conducted 

by UPPCB and accordingly 

action taken against the 
defaulting Unit. 

Regular 

Activity 

Ongoing 

activity 

No Complet

ed 

Num

ber 

No Nil Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

IP1.10 Ensuring 
installation/Up-

gradation and 

operation of air 
pollution control 

devices in industries 

Regular Vigilance is 
conducted by UPPCB and 

accordingly action taken 

against the defaulting 
Unit. 

Regular 
Activity 

Ongoing 
activity 

No Complet
ed 

Text No Nil Not 
requi

red. 

Not 
requi

red. 

Not 
requi

red. 

Not 
requi

red. 

IP1.11 Action/closure against 

defaulting/unauthorize
d industrial units.   

UPPCB to per Action 

against 10 Industries for 
non-comfortable of Air 

Acts. 

Regular 

Activity 

Ongoing 

activity 

No Complet

ed 

Num

ber 

No Nil Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

IP1.12 Ensuring emission 

standards in industries 

In 68 Industries, 01 

Industry was found Not 

complying and was closed 
by the board. 

68 Regular 

Activity 

No Regular 

activity 

Num

ber 

No Nil Not 

requi

red. 

Not 

requi

red. 

Not 

requi

red. 

Not 

requi

red. 
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IP1.13 Disposal of all non-

hazardous wastes into 
the designated 

dumping sites  

Disposal of non-hazardous 

waste (MSW) is done by 
site M/s Eco Green Pvt. 

Ltd., Mohan Road Shivari, 
Lucknow, with 

collaborationof Nagar 

Nigam. 

100% 

disposal 
of Non- 

Hazardo
us 

waste 

Regular 

Activity 

No Regular 

activity 

Num

ber 

No Nil Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

Not 

requi
red. 

IP1.26 Bank guarantee should 

be taken for the 

compliance of 
conditions imposed in 

CTO/CTE for control of 
Environmental 

Pollution from 
industries.  

Amount of 6.29 Lacs has 

been recovered as a bank 

guarantee  from Industry 

Regular 

Activity 

Regular 

Activity 

No Regular 

activity 

Num

ber 

No Nil Not 

requi

red. 

Not 

requi

red. 

Not 

requi

red. 

Not 

requi

red. 

IP3 OCEMS in 

Industries  

                        

IP3.2 Implement Continuous 
Emission Monitoring 

System (OCEMS) 
across all targeted and 

applicable polluting 
industry 

No major air polluting unit 
is operational in the city. 

Regular 
Activity 

60 days 
(Oct 
2019) 

 No Complet
ed  

Num
ber 

No Nil Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

IP3.3 Development of mobile 

facility/van for 
continuous ambient air 

quality monitoring for 

different localities. 

Procurement of one 

mobile facility/van is 
planned in the FY 2021-

22 

1 31.03.2

022 

31.03.2022 1 mobile 

facility 
van 

Num

ber 

No Nil Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

Rs. 

93.2 
Lac 

IP3.4 Live camera feed and 

to take action against 
non-complying 

industrial units 

In 15 Industries PTZ 

Camera have been 
installed. 

Regular 

Activity 

ongoing 

process 

No  Regular 

activity 

Num

ber 

No Nil Not 

requi
red 

Not 

requi
red 

Not 

requi
red 

Not 

requi
red 
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Code 

Action Points Present Status Target Target 
Date 
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Action 

Plan 

Target 

Annual 
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IP4 Clean fuel in 

industries  

                        

IP4.3 Strict enforcement 
against illegal use of 

such fuels, including 
fuels which do not 

have specifications laid 

down or are included 
in the acceptable fuels 

as mandated by state 
pollution control 

boards 

No Industry found using 
illegal Fuel 

Regular 
Activity 

Regular 
Activity 

No Regular 
Activity 

Text No Nil Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

IP5 Control of air 
pollution from Brick 

kilns  

                        

IP5.2 identification of brick 
kilns and their regular 

monitoring including 
use of designated fuel 

and closure of 
unauthorized units. 

The status of brick kiln in 
Lucknow is as detailed 

below: 
Total no. of brick kilns - 

263 
Defaulter - 43 

Closure issued - 7 

Showcause issued - 2 
Notices issued - 24 

Prosecution - 4 
Selfclosed - 6 

Converted to Zigzag - 43                               

Monitoring plan- Yearly 
(Brick Kilin are seasonal 

Industry) 

New 
Technol

ogy in 
Bricks 

 Regular 
activity 

No  Regular 
activity 

Num
ber 

No Nil Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 

Not 
Requ

ired 
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Action 
Point 

Code 

Action Points Present Status Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

Annual 
Target 
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IP5.3 Conversion of natural 

draft brick kilns to 
Force/ induced draft. 

  43 Brick Kilin Converted 

from Conventional to Zig-
Zag rest are in process of 

conversion. 

263  Regular 

activity 

No 220 Num

ber 

No Nil Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

IP5.4 Closure of 

unauthorized units by 
seeking the possibility 

for shifting of kilns 

outside corporation 
limits 

Identified 7 Brick Kiln has 

been closed situated 
within municipal area 

 Regular 

activity 

 Regular 

activity 

No Regular 

Activity 

Num

ber 

Yes List of 

Brick 
Kilns. 

Attached 

as Annex 
IP-6 

Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

                            

IP8 Control of fugitive 

emissions in 
industries 

                        

IP8.3 Use of covered or 

enclosed conveyors 
and transfer points 

Direction of NGT being 

followed and issued to 
Contractor and Group 

housing societies and is 
being followed and 

monitored closely by 

Nagar Niagam.  

 Regular 

activity 

 Regular 

activity 

No  Regular 

activity 

Text No Nil Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

IP11 Control of air 

pollution from 
generator sets 
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Action 
Point 

Code 

Action Points Present Status Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

Annual 
Target 
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type A
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IP11.1 Allow only DG sets 

meeting emission and 
design of chimney/ 

exhaust, acoustic 
enclosures standards 

to operate 

All the DG sets installed in 

industries meet the 
prescribed norms 

Complia

nt D.G 
Sets 

30 days 

( Sept 
2019) 

then as 
regular 

activity 

No  Regular 

activity 

Num

ber 

No Nil Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

Not 

Requ
ired 

IP 11.6 Monitoring of DG sets 
and action against 

violations. Fine should 
be imposed on 

defaulters. 

Random inspection and 
monitoring is being 

carried out and action is 

taken against the 
defaulting units.  

Approximately penalty of 
Rs. 50.15 Lacs Imposed 

on defaulters in view of 
DG. Sets and building 

constructions.  

Complia
nt D.G 

Sets 

31 days 
( Sept 

2019) 

then as 
regular 

activity 

 No  Regular 
activity 

Num
ber 

No Nil Not 
requi

red 

Not 
requi

red 

Not 
requi

red 

Not 
requi

red 
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7. WASTE AND BIOMASS- DUMPING AND BURNING 

Action 

Point 

Code 

Action 

points 

Present Status Target Target 

Date 

Deviation 

from 

Approved 
Action 

Plan 
Target 

Annual 

Target 

Field 

Type 
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BB1 Biomass 
Burning 

                        

BB1.1 Regular 

check and 

control of 
burning of 

municipal 
solid 

wastes 

Burning of Municipal Solid 

waste- Total 8 (Eight) 

Numbers of daily 
inspections are conducted 

at Zone level in their zone 
boundaries randomly. 

No 

Burning 

of MSW 

90 days 

(Nov-

2019) 

No, Regular 

Enforcemen

t Activity 

Regular 
Activity. 
Dedicat

ed 
Parivart
an Dal 

conduct 
regular 
inspecti

ons 

Number No Nil Not 

Requir

ed 

Not 

Requir

ed 

Not 

Requir

ed 

Not 

Requir

ed 

BB1.2 Defaulters 
for open 

burning to 

be 
imposed 

fines 

Penalty imposed is Rs. 
20,000/- 

Regular 
Activity 

90 days 
(Nov-

2019) 

No, Regular 
Enforcemen

t Activity 

Regular 
Activity 

Number No Nil Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 
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Action 
Point 

Code 

Action 
points 

Present Status Target Target 
Date 

Deviation 
from 

Approved 
Action 

Plan 

Target 

Annual 
Target 

Field 
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BB1.4 Prohibitio

n/complet
e ban on 

garbage 
burning.  

Ban has been imposed on 

waste burning Penalty 
imposed is Rs. 20,000/- 

Regular 

Activity 

180 
Days 
(June-
2020 

includin
g the 
grace 
period 

of 
COVID-

19 
pandemi

c 
situation

) 

No Complet
ed. 

Complet
e ban 

imposed 
and 

monitor
ed 

regularly
  

Number No Nil Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 

BB1.5 Launch 

extensive 

drive 
against 

open 
burning of 

bio-mass, 

crop 
residue, 

garbage, 
leaves, 

etc. 

All the officers, zonal 

sanitary officers, CSFI and 

SFIs are authorized to 
impose fines on person 

responsible to stringently 
enforce/stop garbage 

burning in landfills and 

other places. A sum of Rs. 
47000 has been collected 

as penalty/fine in the last 
financial year 2019- 2020, 

One day salary of 
concerned employee and 

supervisor is being 

deducted for the default 
in 2020-21 

Regular 

Activity 

90 days 

(Nov-

2019) 

No Complet

ed 

Number No Nil Not 

Requir

ed 

Not 

Requir

ed 

Not 

Requir

ed 

Not 

Requir

ed 
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Action 
Point 

Code 

Action 
points 

Present Status Target Target 
Date 
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Approved 
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BB1.9 Awarenes

s for 
controllin

g of 
burning of 

agricultur
al waste 

and crop 

residues. 

Training calendar has 

been prepared for 
capacity building of 

stakeholders 

Regular 

Activity 

Regular 

Activity 

No Complet

ed 

Number Yes Action 

Plan 
Attached 

as 
Annexur

e WB-1 

Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 

BB1.10 No plot 

should be 

left open 
more than 

02 years 
and 

planting 
of trees 

must be 

mandator
y on 

vacant 
plots. 

* Nagar Nigam has no 

plot vacant.              *In 

LDA 2 Colonies Gomti 
Nagar ext. &Jankipuram 

ext. segration is in 
practice. Best is with 

Nagar Nigam. 

Regular 

Activity 

90 days 

(Nov-

2019) 

No Regular 

Activity 

Number No Nil Not 

Requir

ed 

Not 

Requir

ed 

Not 

Requir

ed 

Not 

Requir

ed 
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Point 

Code 

Action 
points 

Present Status Target Target 
Date 
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Approved 
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BB1.11 Dead 

Bodies of 
Animals 

should be 
disposed 

through 
proper 

treatment 

facility 
like 

rendering 
plant etc 

Development of one 
rendering plant (capacity 
100 animals per day) for 
efficient disposal of dead 
bodies of animals is under 

process. The work has 
been allotted to M/s J D 
Engineering, Ghaziabad.                      
Plant completed and is 

operational. 

01 

Carcass 
Plant 

360 

days 
(Dec-

2020 
with 04 

months 
grace 

period 

due to 
COVID-

19 
pandemi

c 

situation
) 

N0 Complet
ed 

Number No Nil Rs. 

490 
Lacs  

490 

Lacs 

490 

Lacs 

Not 

Requir
ed 
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Code 
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Present Status Target Target 
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BB 

1.12 

Door to 

Door 
collection 

of 
segregate

d waste 
by agency 

and then 

its 
disposal 

directly in 
plant 

without 

dumping 
it on land. 

M/s Eco green Energy 
Lucknow P Ltd has 

already been selected 
and is working as 

concessionaire. Public is 
being made aware about 
segregation through IEC 
activities. At present 100 

% households are 
covered with door-to-
door collection out of 

which only few are doing 
segregation at source. 

Daily average collection, 
transportation and 

processing of MSW is 
1250 MT Presently in 

Lucknow Nagar Nigam 
have 110 wards is being 

done door to door 
collection of MSW. 

100% 

Househo
ld 

90 days 

(Nov-
2019) 

No Regular 

Activity 

Number No Nil Rs. 

1578.5
0 Lacs  

Rs. 

1578.5
0 Lacs  

Rs. 

1578.5
0 Lacs  

Not 

Requir
ed 

BB2 Ensure 

segregati
on of 

waste at 
source 

IEC is being done to 
educate the people by 
Nagar Nigam through 

loudspeakers mounted 
on vehicles and through 

person-to-person 
communication. 

4 Bin set is provided to 
households to collect the 

segregated waste 

100% 

Segrega
tion 

90 days 

(Nov-
2019) 

No Segrega

tion of 
waste 

Number No Nil Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 
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BB3 Proper 

collection 
of 

Horticultu
re waste 

and its 
disposal 

following 

compostin
g-

cumgarde
ning 

approach 

200 parks are identified 
and composting of 

horticulture waste is 
done within premises of 

the park. 

200 

parks 

March, 

2021 

No Regular 
activity 

Number No Nil Rs. 

100 
lacs 

Rs. 

100 
lacs 

Rs. 

100 
lacs 

Not 

Requir
ed 

BB6 Check/st
op on 

Stubble 
Burning 

All field level officers have 
been directed to report 

burning in their areas. 
Preventive measures are 

applying by farmers. Crop 

residual burning prevents 
and awareness 

programmes is being 
organized by department.  

97 teams have conducted 

a total of 380 inspections 
during Oct - Nov 2020. 14 

notices and 2 show-cause 
have been issued and a 

penalty of Rs. 35000 has 
been imposed out of 

which Rs. 10000 has been 

recovered.  

Zero 
Stubble 

burning 

Regular 
Activity 

No Regular 
activity 

Number Yes Comprehe
nsive 

action 
plan 

attached 

as 
annexur

e WB-2 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 

Not 
Requir

ed 
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Present Status Target Target 
Date 
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BB11 Fire 

crackers—
regulate 

to control 
their 

usage 

As per Hon'ble Supreme 

Court's directions, sale of 
firecrackers was banned 

during the diwali festivals  

Regular 

Activity 

Regular 

Activity 

No Complet

ed 

Number No Nil Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 

Not 

Requir
ed 

DF1 Domesti

c Fuel 

                        

DF1.1 Increasing 
the LPG 

connectio
ns in low-

income 

strata. 

Mass level publicity and 
dissemination of 

household and 
commercial use of 

LPG/PNG in Lucknow. No. 

of Beneficiaries of Ujjwal 
Yojana under the work 

plan till date is 193288. 
total number of active 

consumers in district 

Lucknow is 1328441. No. 
of household PNG 

connection at the level of 
Green Gas Ltd. is 13200. 

and industrial PNG 
connections are 60. 

Proper coordination of 

work is maintained by 
district level officer with 

Regular 
Activity 

30 days 
(Sept-

2019) 

No Complet
ed 

Number No Nil 58.75 
Crores

@ Rs. 
3040 

per 

Conne
ction 

58.75 
Crores

@ Rs. 
3040 

per 

Conne
ction 

58.75 
Crores

@ Rs. 
3040 

per 

Conne
ction 

Not 
Requir

ed 
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concerned officers of 

Green Gas Ltd. 193263 
PMUY Connection 

released 
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8. AIR QUALITY DATA 

Acti

on 

Cod
e 

Action Point Field 

type 

Attach

ment 
Jan-

20 
Feb-

20 
Mar-

20 
Apr-

20 
May-

20 
Jun-

20 
Jul-
20 

Aug-
20 

Sep-
20 

Oct-
20 

Nov-
20 

Dec-
20 

Ja

n-

21 

Fe

b-

21 

AQ1

.1 

Monthly averages for 

PM2.5 (In µg/m3) 

Number 

(12) 

_ 135 100 63 55 57 47 42 30 62 123 162 201 - - 

AQ1

.2 

Monthly averages for PM10  

(In µg/m3) 

Number 

(12) 

_ 192.
27 

204.
83 

170.
48 

NA 113.
69 

129.
57 

99.
57 

93.6 115.
48 

232.
9 

288.
85 

320.
74 

31

2 

27

6 

AQ1

.3 

Monthly averages for SO2 

(In µg/m3) 

Number 

(12) 

_ 13 8 6 7 7 5 6 6 8 8 10 8 7.8 7.3

7 

AQ1
.4 

Monthly averages for NO2  
(In µg/m3) 

Number 
(12) 

_ 68 46 24 16 14 15 15 17 31 47 69 74 38 35 

AQ1

.5 

Annual averages for PM2.5  

(In µg/m3) 

Number 

(1) 

_ 89.7 
 

  

AQ1
.6 

Annual averages for PM10 
(In µg/m3) 

Number 
(1) 

_ 178.36   

AQ1

.7 

Annual averages for SO2 

(In µg/m3) 

Number 

(1) 

_ 7.67   

AQ1
.8 

Annual averages for NO2 
(In µg/m3) 

Number 
(1) 

_ 36.33   

AQ1
.9 

Monthly Meteorological 
Data 

AT OC 14.8 18.5 22.8 29 31 31 30 30 30 28 22 16 _  

    RH % 83.3 69.1 65.9 44 53 74 83 83 77 55 58 64 _  

    SR W/m
2
 58 84.9 190.

4 
249 206 232 158 100 71 62 53 43 _  

    BP mmHg 735 748 749 749 749 749 750 749 750 749 749 750 _  

    VWS m/s -0.1 -0.3 -0.2 -0.1 -0.3 -0.3 -0.1 0.1 0.2 0.4 0.3 0.2 _  

    WS m/s 0.9 1 0.9 1 1 1 1 1 1 1 1 1 _  

    WD Deg 195.
8 

200.
6 

214.
4 

205 174 153 158 154 184 195 186 175 _  

    RF mm 30.5 0.5 10 14 34 34 139
.5 

92 139 0 15 0 _  
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9. ANNEXURES 

a) Annex CB-1 

MICRO-LEVEL PLANNING OF CITY ACTION PLAN- LUCKNOW 

DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD 

Air quality monitoring network 

Action point Time Target Implementation 

agencies 

Air Quality Index to be calculated and disseminated to the people through website and other 

media (on maximum fortnightly basis for manually operated monitoring stations and real time 

basis for continuous monitoring stations 

15 days and thereafter as 

regular activity 

UPPCB 

Micro level planning  

Project 

name  

Details of work  Target 

reduction  

Total 

Cost 

(In Lacs) 

Project 

timeline   

Source 

of 

funding 

Funds released Additional 

fund 

requirement 

Officer responsible  

Project 

implementation 

Project 

review 

Installation 

of 

CAAQMS 

in Lucknow 

city 

Details of total 02 CAAQMS to be 

installed in Lucknow is given 

below: 

City  No. of CAAQMS  

Lucknow 2 

Locations details: 

Low Rs. 240 

lacs 

(CapEx) 

Rs. 200 

lacs 

(OpEx 

for 

1
st
year) 

March 

21 

NCAP 

 

Rs. 226.8 lacs 

(NCAP) 

 

Rs. 13.2 Lacs 

(fund yet to 

be released 

from CPCB 

from the 

sanctioned 

grant) 

Chief 

Environment 

Officer 

(Laboratory) 

UPPCB 

Member 

Secretary, 

UPPCB 
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1. Dr. B. R. Ambedkar University, 

Raebareli Road 

2.Kukrail Picnic Spot,  

 

=Rs. 40 

lacs 

Total Rs. 

240 lacs 

Timelines for the project – Installation of CAAQMS in Lucknow 

Activity  Sub-activity Timeline  Remarks 

Sep 

20 

Oct 

20 

Nov 

20 

Dec 

20 

Jan 

21 

Feb 

21 

March 

21 

Prebidding 

stage 

Preparation of tender document        The project is being 

retendered 

Bidding 

stage 

Calling of bids& its approval         completed 

Release of work order        completed 

Project 

execution 

Procurement of CAAQMS        completed 

Selection of location        completed 

Installation of CAAQMS        Under process 

Connecting CAAQMS to the online CPCB server for real 

time monitoring 

       Under process 

 Calibration of CAAQMSs  Regular Activity 
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Mechanism for Monitoring, Review and reporting  

Key performance 

indicators  

Performance assessment Reasons for delay 

in completion  

Steps taken to minimize 

the delay 
Parameter Details  

Timely completion of 

activities   

Procurement Work order 

issued 

1. Extension of dates 
in I

st
 tender 

published in Feb. 
2020 due to 
COVID  

2. Retendering in 
Oct. 2020 because 
minimum no. of 
firms not found 
technically 
qualified. 
 

Process carried out as per 

guidelines of General 

Financial Rules and 

conditions of Tender 

documents.  

Installation Under process   

Operation of the 

CAAQMS 

Total parameters analysed  Activities to be 

initiated after 

installation of 

CAAQMS 

  

No. of non-operation days    

Calibration of CAAQMSs     

Data availability and 

usage 

Setting public alerts when pollution is high     

Data availability on public domain through SAMEER App     

Trend analysis of level of pollutants over a period of time    
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Knowledge and database augmentation – Source apportionment studies (Monthly) 

Action point Time Target Implementation agencies 

Source Apportionment, Emission Inventory & Carrying Capacity Assessment  360 days  UPPCB 

Timelines for the Comprehensive SA study for Lucknow  

Activity  Sub-activity Timeline  Remarks 

Feb 

20 

*Mar 20- 

Dec 20 

Dec 20 – 

Sept  21 

Oct 21 – Feb 

22 

March 

22 

June 

22 

  25% 25% 25% 25%  

Proposal 

stage 
Release of work order 

       

Project 

execution 

Data collection for emission inventory         

Preparation of emission inventory        

Procurement & establishment of monitoring 

stations  

       

Sampling & Analysis        

Dispersion & Receptor modelling         

Data interpretation & compilation         

Final report preparation &submission        
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Presentation & discussion on the submitted 

report 

       

* The studies are delayed as at IIT-Kanpur, both students and project staff were not available due to COVID-19 Pandemic. 

Timelines for the Comprehensive CC study for Lucknow 

Activity  Sub-activity Timeline Remarks 

*Mar 

20 

Oct-

Dec-20 

Feb-

March 

21 

April 

21 

May-June 

21 

  25% 25% 25% 25%  

Proposal stage Release of work order       

Project 

execution 

Data collection and compilation of monitored data for the 10 

years 

      

Preparation of emission inventory       

Application of dispersion model       

Literaturereview and protocol for CC       

Data interpretation & compilation        

Final report preparation &submission       

Presentation & discussion on the submitted report       

* The studies are delayed as at IIT-Kanpur, both students and project staff were not available due to COVID-19 Pandemic. 

Mechanism for Monitoring, Review and reporting (Monthly) 
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Key performance indicators  Performance assessment Reason for 

delay in 

completion  

Steps taken to 

minimize the 

delay 
Parameter Details 

Timely completion of activities   Total operational activities   COVID-19 

Pandemic. 

 

Activities completed within timeline    

Total time slippage w.r.t. original timeline    

Refinement of action plan based 

on recommendations of SA study 

Addition & prioritization of action points as per the 

recommendations 

   

Identification of hotspots & high impact sources on air pollution of 

the city  

   

Micro planning & implementation for control of pollution due to 

high impact sources and of hotspots  

   

 Monitoring  Impact on hotspots& high impact pollution sources due to 

focussed actions  

   

Mechanism for Monitoring, Review and reporting (Monthly) 

Key performance indicators  Performance assessment Reason for 

delay in 

completion  

Steps taken to 

minimize the 

delay 
Parameter Details 

Timely completion of activities   Total operational activities   COVID-19 

Pandemic. 

 

Activities completed within timeline    
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Total time slippage w.r.t. original timeline    

Refinement of action plan based 

on recommendations of SA study 

Addition & prioritization of action points as per the 

recommendations 

   

Identification of hotspots & high impact sources on air pollution of 

the city  

   

Micro planning & implementation for control of pollution due to 

high impact sources and of hotspots  

   

 Monitoring  Impact on hotspots& high impact pollution sources due to 

focussed actions  
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b) Annex CB-2 

 

Uttar Pradesh Pollution Control Board 
 

 
Training Calendar 2021-2022 

 
A. Training and Capacity building of UPPCB officials 

S.No

. 

Training Topics  Mode of 

Training  

Training Agency Duration/Timelin

e for Development 

of Training 

modules 

Duratio

n 

Tentative Schedule Tentative Number of 

Participants 

Remarks 

1 Functioning of 

Air Pollution 

Control System 

(APCS) installed 

in Industries 

Online UPPCB Dec-21 3 Days Jan-March 2022 10/ NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

2 Training for 

Preparation and 

Up-gradation of 

Emission 

Inventories on 

GIS Platform 

along with Source 

Online UPPCB Jan-22 5 Days Jan-March 2022 5/NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 
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Apportionment 

Studies and its 

use for up-

gradation of City 

Clean Air Action 

Plans 

FC 

3 Training on Air 

Quality 

Monitoring which 

includes Ambient 

AQM, 

Monitoring of 

Pollution Sources 

and Hotspots for 

intervention 

impact 

assessment along 

with data 

interpretation and 

proposed actions 

Online UPPCB Sep-21 2 days Jan-March 2022 10/NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

4 Training on 

Assessment of 

Pollution Load of 

sources including 

stack monitoring, 

assessment of 

suspended dust by 

roads etc. along 

with data 

interpretation 

Online UPPCB Sep-21 3 Days Dec 2021-Feb 

2022 

10/NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

5 Training on 

Virtual 

monitoring of 

pollution sources 

through online 

Online UPPCB Jun-21 2 days July- Dec 2021 10/NAC Timeline 

is 

subjected 

to 

availabilit
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portal from 

Control Rooms 

y of funds 

under XV 

FC 

6 Training on the 

Use of Laboratory 

Information 

Management 

System (LIMS) 

Online UPPCB Jun-21 3 Days July- Dec 2021 10/NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

7  Training on 

Noise 

Monitoring, 

preparation of 

Noise Maps and 

data interpretation 

Online UPPCB Jun-21 2 Days July- Dec 2021 2/NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

8 GIS Training for 

Air Pollution 

Source 

Identification and 

their Monitoring 

Offline  Residential 

Training 

Conducted by 

Remote Sensing 

Application 

Centre, Lucknow 

_ 1 week 11 May- 18 May 2 UPPCB HQ & 1 

from each NAC 

Total 9 

  

9 Advance 

Instrumental 

Analytical 

Techniques and 

Preventive 

Maintenance 

Offline  National Institute 

of Occupational 

Health, 

NirmalBhavan, 

Poojanahalli 

Road, Off NH-7, 

DevanahalliTaluk

, Kannamangala 

Post, Bangalore-

562 110 

_ 1 week 7 June- 14 June 2 UPPCB HQ & 1 

from each NAC 

Total 9 
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10 Advance 

Instrumental 

Analytical 

Techniques 

(AAS, ICP-OES, 

XRF, GC-MS, 

ATDGC, HPLC, 

IC, EC/ OC, TOC 

etc.) 

Offline  Analytical 

Instrumentation 

Division, 

National 

Environmental 

Engineering 

Research 

Institute, Nehru 

Marg, Nagpur – 

440 020 

_ 1 week 15 June- 21 June 2 from UPPCB 

HQ 

  

11  Training on 

Preparation of 

Standard 

Operating 

Procedures for 

Analytical 

Techniques 

Offline   IITR, Lucknow _ 1 week 12 July- 18 July 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

12 Training on 

Measurement 

Uncertainty  

Offline  4-days Training 

conducted by 

BIS/ CIPET 

_ 4- days 16 Aug-19 Aug 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjected 

to 

COVID- 

19 

Pandemic 

Conditions 

13 Laboratory 

Quality 

Management & 

Internal Audit as 

per ISO: IEC 

17025:2017 

Offline  4-days Training 

conducted by 

BIS/ CIPET 

_ 4- days 13 Sept-16 Sept 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjected 

to 

COVID- 

19 

Pandemic 

Conditions 
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14 Real Time 

Monitoring of 

Continuous 

Ambient Air 

Quality 

Monitoring 

(CAAQM), 

Merits, Demerits, 

Standard 

Operation & 

Maintenance 

Procedures, Data 

Validation, 

Interpretation & 

Presentation. 

Calibration & 

Quality 

Assurance, 

Uncertainty 

Aspects and 

Related Formats/ 

Check Lists 

Offline  Private Vendor _ 3 days 20 April- 22 

April 

2 from UPPCB 

HQ 

  

15 Air Pollution 

Control Devices 

& OCEMS for 

various sectors 

Offline  Environment 

Management 

Division, 

Engineering Staff 

College of India, 

GachiBowli, 

Hyderabad – 500 

032 

_ 1 week 4 october-10 

October 

2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjevted 

to 

COVID- 

19 

Pandemic 

Conditions 

16  Environmental 

Data 

Interpretation, 

Compilation, 

Analysis, 

Presentation and 

Reporting – 

Offline  Indian Statistical 

Institute, 7, S.J.S. 

SansanwalMarg, 

New Delhi -110 

016 

_ 1 week 18 Dec-24 Dec 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjevted 

to 

COVID- 

19 

Pandemic 

Conditions 
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Hands-on-

Training and Case 

Study 

17 Environmental 

Legislations, 

Interpretation, 

Enforcement, 

Legal and 

Statutory 

Requirements – 

Case Studies 

Offline  National Law 

School of India 

University, Post 

Bag No. 7201, 

Nagarbhavi, 

Bangalore – 560 

072 (Karnataka) 

_ 1 week  3 Jan,22 - 9 

Jan,22 

2 from UPPCB 

HQ 

Will be 

subjevted 

to 

COVID- 

19 

Pandemic 

Conditions 

B. Training and Capacity building of  Urban Local Bodies and Other Stakeholders   

S.No

. 

Training Topics  Mode of 

Training  

Training Agency Duration/Timelin

e for Development 

of Training 

modules 

Duratio

n 

Tentative Schedule Tentative Number of 

Participants 

  

1 For Air Pollution 

Control System 

(APCS) 

Operators & 

Supervisors in 

Industries for 

effective 

functioning of 

APCS 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

2 For Boilers 

Operators with 

the objective of 

ensuring Efficient 

& Pollution free 

operation of 

Boilers installed 

in the industries 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 
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3 For employees of 

ULBs regarding 

Control of Air 

Pollution 

online UPPCB Sep-21 5 Days Oct 2021- March 

2022 

All concerned 

employees of 

ULBs 

Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

4 For Site Incharge 

and Supervisors 

of Construction & 

Infrastructure 

Development 

Projects for 

control of Dust 

Pollution and use 

of Dust App 

online UPPCB Sep-21 3 Days Oct 2021- March 

2022 

All opreative 

construction 

projects 

Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

5 For Making the 

RWAs & Citizens 

to adopt 

environmentally 

friendly practices 

and motivate 

them to lead 

reduced pollution 

load lifestyles and 

recognising them 

as 

ParyavaranPrahar

i along with 

development of a 

Mobile App 

 

 

 

 

online UPPCB Sep-21 1 week Oct 2021- March 

2022 

For Mass 

Awareness 

Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 
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C. Training and Capacity building of Local Technical Institutes with the help of IoR identified under NKN   

S.No

. 

Training Topics  Mode of 

Training  

Training Agency Duration/Timelin

e for Development 

of Training 

modules 

Duratio

n 

Tentative Schedule Tentative Number of 

Participants 

  

1 Preparation and 

Up gradation of 

Emission 

Inventories on 

GIS Platform 

along with Source 

Apportionment 

Studies and its 

use for 

upgradation of 

City Clean Air 

Action Plans 

online UPPCB Dec-21 5 Days Jan-March 2022 05/ Local Institutes Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

2 Air Quality 

Monitoring which 

includes Ambient 

AQM, 

Monitoring of 

Pollution Sources 

and Hotspots for 

intervention 

impact 

assessment along 

with data 

interpretation and 

proposed actions 

online UPPCB Dec-21 3 days Jan-March 2022 05/ Local Institutes Timeline 

is 

subjected 

to 

availabilit

y of funds 

under XV 

FC 

3 Assessment of 

Pollution Load of 

sorces including 

stack monitoring, 

assessment of 

suspended dust by 

online UPPCB Dec-21 4 Days Jan-March 2022 50/ Local Institutes Timeline 

is 

subjected 

to 

availabilit

y of funds 
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roads etc. under XV 

FC 
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c) Annex CB-3 
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d) Annex CB-4 
Establishment of mobile enforcement units in million plus cities for control of Air Pollution 
As pressure on air quality increases, flexible and dynamic techniques are required to understand variation in air quality. New mobile air quality monitoring 

techniques are allowing us to intensively describe air quality, rather than relying on fixed sites to provide a representative picture of air quality. Mobile monitoring 

allows more opportunity to assess air quality in an area, using temporary sites which can be moved around multiple locations. 

Broadly, mobile air quality monitoring involves deploying instruments for a short period at a temporary location, before moving them to another location. These 

deployments may be as short as a few hours or a few days. Often instruments are mounted in or on a vehicle, in a trailer or mounted temporarily. Regardless of the 

deployment, the site is treated as temporary, and the instrument is moved after a short period. Mobile monitoring can be a useful for assessing where to locate fixed 

sites in order to measure the highest concentrations of pollutants and maximize the value of the network. For example, let’s say you want to understand the 

characteristics of a small area – mobile monitoring allows intensive, small scale campaigns which enable detailed understanding of local air quality. Mobile 

monitoring can often work out cheaper than fixed monitoring. 

The vehicles for mobile enforcement unit will be used in enforcement purposes for taskforce constituted to control of Air Pollution. It will be helpful for the 

monitoring of implementation of city action plan for the control of air pollution. Therefore, three mobile enforcement units equipped with GPS (Global Positioning 

System) proposed in each million plus cities (Agra, Ghaziabad, Kanpur, Lucknow, Meerut, Prayagraj, Varanasi). 

 

S.No. Name of City Present Status of Mobile Enforcement Units by Board under NCAP* Proposed Mobile Enforcement Unit 

1 Agra 2 3 

2 Ghaziabad - 3 

3 Kanpur 3 3 

4 Lucknow 4 3 

5 Meerut - 3 

6 Prayagraj 3 3 

7 Varanasi 3 3 

e) *Beside above department i.e. Agriculture, Nagar Nigam, Development Authority etc. has also been established the taskforce for the implementation of GRAP for 
control of air pollution. 
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f) Annex CB-5 
 

 

a) Enforcement 

 

S. No. Air pollution sources 

N
o
. o

f tea
m

s 

d
ep

u
ted

 fo
r 

in
sp

ectio
n

 

N
o
. o

f to
ta

l 

in
sp

ectio
n

s 

N
o
. o

f 

d
efa

u
lters 

Action taken 

 

N
o

tices 

C
a

ses 

re
fer

re
d

 

fo
r fin

e 

u
n

d
er 

N
G

T
 A

ct. 

F
in

e 

im
p

o
sed

 

F
in

e 

co
llected

 

(in
 R

s.) 

S
h

o
w

 

ca
u

se 

n
o

tice
 

N
o

. o
f 

C
lo

su
res 

d
o

n
e
 

1.  Industrial  

activity 

 

2 217 26 91 2 1507813 0 1 1 

2.  Open burning 
 Municipal 

 Biomass 

13 2682 78 96 101 133800 25000 8 0 

3.  Dust from Building Construction 

projects/ Highways/ Building 

materials 

15 961 91 59 3 9449187 1523438 0 0 

4.  Dust from Construction & 

Demolition Activities 
9 952 26 26 0 1890624 0 0 0 

5.  Air Pollution from Brick Kilns 
2 228 0 0 0 0 0 0 0 

6.  Visible Polluting Vehicle 
72 5216 4474 930 866 13300800 1937500 0 0 

7.  Old Polluting Vehicle 
66 177 177 72 72 222500 11400 0 0 

Total 179 10433 4872 1274 1044 26504724 3497338 9 1 

Action Taken Report of Lucknow City up to Feb-2021 
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g) Annex CB-6 
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h) Annex PO-1 
 

 

Uttar Pradesh Pollution Control Board 

Public Awareness & Engagement Calendar FY - 2021-22 

S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

1 April-June 2021 

Clean Environment Hackathon, 2021 (Online 

Hackathon for moonshot awareness campaign 

tool to help people to assess environmental 

impact of their lifestyle, thereby coaxing them to 

reduce their environmental footprints.) 

UPPCB 
Students & 

Professionals 

UPPCB/CSR 

Funds 

2 
April 2021- 

March 2022 

ParyavaranPrahari Programme for orientation of 

people on various environmental issues by 

involving them in IEC activities 

UPPCB All Citizens 
UPPCB 

Funds 

3 22
nd

 April, 2021 World Earth Day – Restore Our Earth 
Madhyamik Shiksha/Basic 

Education & Industries 

Class 1 – 12/ 

Industries 

Departmental 

Funds & CSR 

Funds 
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S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

4 5
th

 June 
World Environment Day – Ecosystem 

Restoration 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs /Industries 

Government 

Funds & CSR 

funds 

5 
1

st
 July – 7

th
 

July, 2021 
Van Mahotsav (Plantation Drives) 

All 

Departments/Agencies/Indu

stries and Individuals 

Schools/Colleges/

RWAs/Industries/ 

Government 

Departments 

Government 

Funds & CSR 

funds 

6 
16

th
 September, 

2021 

World Ozone Day - Ozone: All there is between 

you and UV 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs/Industries 
 

7 

20
th

 September – 

23
rd

 September, 

2021 

PUC Awareness Drive Transport Department UP All Stakeholders 
Departmental 

Funding 

8 

24
th

 September, 

2021 – 30
th

 

September, 2021 

Graded Response Action Plan Awareness 

Workshop 

UPPCB & District 

Environment Committee 
All Stakeholders 

UPPCB 

Funds 

9 
1

st
 October, 

2021 
C&D Waste Management Awareness Workshop 

Urban Development 

Department 

CREDAI/Builder

s/Contractors 

Departmental 

Funding 
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S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

10 
2

nd
 October, 

2021 

Solid Waste Management – Engaging 

Ragpickers and Society 

Urban Development 

Department 

RWAs/Rag 

pickers/Waste 

Warriors 

Departmental 

Funding 

11 
October,2021 – 

Every Saturday 
Plogging: Plog-a-thon UPPCB 

RWAs/Industries/

Institutes/Schools 
 

12 

25
th

 October, - 

29
th

 October, 

2021 

Fire Crackers Awareness Campaign 

Higher/Madhyamik/Basic 

Education Department & 

District Environment 

Committee 

Schools/Colleges/

RWAs 

Departmental 

Funding 

13 

11
th

 January – 

17
th

 January, 

2022 

Road Safety Awareness – Traffic Management 

& Air Pollution 

Transport Department & 

Traffic Police 
All Stakeholders 

Departmental 

Funding 

12 
24

th
 January, 

2022 

Circular Electronics Day – Electronic Waste 

Awareness Workshop 
UPPCB All Stakeholders 

UPPCB & 

CSR Funds 

13 
2

nd
 February, 

2021 
World Wetland’s Day   Awareness Programme 

Environment, Forest & 

Climate Change Department 

U.P. 

All Stakeholders 

Departmental 

& CSR 

funding 

Note: Complete Programme details to be made available on www.uppcb.com a month in advance 

 

http://www.uppcb.com/
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i) Annex RD-1 
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j) Annex RD-2 
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k) Annex RD-3 
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l) Annex RD-4 
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m) Annex RD-5 
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110 

 

 



111 

 



112 

 

n) Annex RD-6 
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o) Annex VE-1 
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p) Annexure VE-1 
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q) Annex IP-1 
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r) Annex IP-2 
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s) Annex IP-3 
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t) Annex WB-1 
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u) Annex WB-2 
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v) Annex WB-3 
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